AV . CAT/7/12
Y IN THE CENTRAL ADMINISTRATIVE TRIBUNAL g
NEW DELHI /
O.A. No. 100/94
TA No. / 159 ,
DATE OF DECISION 2%~ 7- 9I
5h,Inder frzsad & o‘chérs " Petiioher Applicants

Shri 0.F.So0d,

Advocate for the Retitiomer(s} Applic=nt

Versus

U.0.1 & oTSs. Respondents

shei K.C.Mittal, Advocate for the Respondent(s)

CORAM

The Hon’ble Mr. P.KKARTHA, VICE CHAIRMAN(J}

’ The Hon’ble Mr. B .M,DHGUNDIYAL, MEMBER{A)

Al

Whether Reporters of local papers may be allowed to see the Judgement ? Y&~
To be referred to the Reporter or not ? 4z -

Whether their Lordships wish to see the fair copy of the Judgement ? v-
Whether it needs to be circulated to other Benches of the Tribunal 7 y= -

SLDCEME NT

e

( JUDGEMENT OF THE BEMH DELIVERED 8Y HON'BLE FR. B.N,
DHOUNDIYAL, ADMINISTRATIVE MEMIER )

. This applicatign has been filed under Section 19 of the .
' fdministrative Tribunzls Act, 1985 by Sarvashri Inder Prasad ,
v, i . .
4 '
. ‘ Narinder Dev and anand Saroop, serving as Copy Holders in Government

e )

Press Mayapuri, praying that the impugned 0ffice Order Non £3013,7/RRP/90-
g

Estt,/’i_.’l 69 datsd 7.1.1991 making unlswful promotions and depriving
- the applicants their prescribed rightS,gﬁ&?}b: guashed., Ilt.is

feilt that the appliGation can be disposed o[’i?;;{t the admission stage

itself and we hersby proceed to do =o.

/

2, According to B.5.R.' Np.218 dated 14,2.85, promotior®tio the
post of Fieaders(Rs.’iZUU—-ZUéD) are made frsm amongst the Revisers .

(Rs,1200-1800) with three years =nd Copy Holders (5,950~1500) with




SR

G

SAUREE DS B e e o,
e .o PR . B . - LY.
- . . . S

five years rogular service in the grades; 55% vacancies
being filled on the:baSiS of seniority subjsct o qualifying
the Readershifp Examination and 459 vacanc;es being filled
up on the basis of merit in the Readership Examinatign.,
Setting of examinatiaon papersyarrangement of evaluation and
publishing List I containing the names of gualified

- candidates and List II contzining the names of the failed
candidates was to be done centrally,. The zctual filling ..

was to be done .
of Vacanciei?by the individual presses from List ¥, Applicant
Np.1 who stands at serial Ne.3 of the seniority list fsalé
aggrieved that be has been overiooked %or promgtion even
though he has put in 20 years of regular service in the post end had
qualified in the examinstion held in 1980. Applicant No.2 is
successfully course &/

a Graduate having /undergong three years' Diplome/in proof

i
reading and having put in 11 years? regulzr service as Bopy
also py.
Holder/haSjbeen overlooked for promotion. Similar has heen

the fate of Applicant MNo.3 working as Copy Holder since 7,10.80.
There is no provision of awarding merit marks in the Fules

and yet 100 marks have been provided for evalu=ztion of C.Rs.

Those declared unsuccessful er included in the List .11 have

" not been given any merit marks. Applicant No.1 has not besn

ths

given the bsnefit due to/reserved category. Applicant Np.2

has secured high marks but is still declared unsuccessful.

The respondents have contended that those failing

to pass the Readership Examination C%P still hope to be
ynere i

bromoted asnRevisers(Rs.1200~1800)/5ubjebt to auai}abilitx of

" suiteble candidatess, 100% of the posts are to be fillad by

promotion of Copy HolderSe Under the Yules of examination

for the post of Reader fraemed in 1985, thg Board of EXaminatian
has the disaretiaa.to fix gualifying marks.in ?he twp written
papcrs or the total after adding marks based on evaluation of.

service record, For 19980 examimation, 333 minimum marks

i
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